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It 1s a fact that Government of Odisha has requested the Union Government for
induction of two additional battalions of Central Armed Police Forces in the LWE-
affected area of the State. So, necessary action may be taken by the Government of

India.

DR. SASMIT PATRA (Odisha): Sir, I would like to associate myself with the
Special Mention made by the hon. Member.

MR. CHAIRMAN: Thank you. Before I move on to the Question Hour, I have to
ask Shri Punia, Dr. Kirodi Lal Meena and Shri Ram Shakal to lay their Special Mentions
on the Table and it would be taken on record. Shri Punia, say that you are laying it
on the Table.

Demand for re-opening/setting up of additional one stop centres to

tackle atrocities on women*
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*Laid on the Table.



